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(1) In rule 4 for the words, bracket and figure "sub-rule (10)" the words, bracket,and 
figure "sub-rule (1) shall be substituted. 

(2) In rule 6 for the words, bracket and figure "for sub-rule (20)" the words, bracket 
and figure "for sub-rule (2)" shall be substituted. 

(3) In Note (A) of clause (c) of rule 7 for the word and figure "sub-rule 3* the word. 
bracket and figure "sub-rule (3)" shall be substituted. 

(4) In Explanation (C) of clause (c) of rule 7 for the letters "SEBC", the word "other 
shall be substituted. 

(5) In Para. 4 (1) of clause (e) of rule 7 for the word "Grade-|l", the word Grade-il 
shall be substituted. 

(6) In Note (e) of Para. 4 (1) of clause (e) of rule 7 for the word and figure "sub-rule 3" 
the word, bracket and figure "sub-rule (3)" shall be substituted. 

(7) In Note () of Para. 4 (1) of clause (e) of rule 7 

() for the words "English is qualifying in nature" the words "English is qualifying 
in nature" shall be substituted, and 

(i) for the words and figures "sub-rules 4 and 5" the words, bracket and figures 
"sub-rule (4) and (5)" shall be substituted. 

G. C. PANIGRAHI 

Additional Secretary to Government 
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